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THB MINISTER. OF STATB IN THB 
M'lN'rStllY OF FINANCE (SH.R.I lANAR.-

, DHANA PooJARY) : (a) As aPillst foreigo 
e~ftle reserves" excluding ,old and Special 
Drawing _ilhts, of Rs. 6817 erOle. on 1st 
April. 1985. on 31st March. 1986 f the 
l'OIIrves ~tood, If Rs. 7384 crotes. 

(b) and (c). Do Dot arise. 

ICaniataka Government request for. 
locrease In quota all~tme .. t ·of 

c08trgUed clotb 

3413. SHRI H. N. ~ANJE GOWDA: 
SHRI G. S. BASAVARAJU : 

Will tbe Minister of TEXTILBS be 
pleased to s~te : 

(a) whetbcr Government of Karnataka 
baa requested the Union Government to 
enhance the quota of allotment of controlled 
cloth from 1 4.136 million sq. metres to 
34.136 million sq. metres; and 

(b) if so, the reaction of tbe Union 
Government tbereto 'I 

T·HE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN) : (a) and (b). 
Yes Sir. The request, however could not be , 
acceded to in view of the fact tbat tbe 
Government of Karnataka could not lift 
the entire quantity of controlled cloth 
allotted to them as per Scheme. 

Loan to cooperat-ive sploning mills 
In Karoataka by lOBI 

3414. SHRI H. N. NANJE GOWDA: 
SHRI G. S. BASAVARAJU : 

Will the Minister of FINANCE be 
pleas~d to state : 

(a) whether Goverpment of Karnataka 
have requested Union Government to advise 
lOBI to provide loans to some of the co-

, operative spinning mills of Kar~taka; 

(b) if so, whether Union Government 
have tilken up th~ matter with the IDBI; and 

(c) the steps taken'- by Government ~o 
make available loans to the cooperati ve 
ap~, mUl$ of Kar~a~ka ? 

THE MINISTBR OP STAT! IN TBB', 
MINlSTkY Of PINANCB {SSRl JAMAR .. 
DHANA POOJARY): (a) to (c)~ References 
had been received from Government of 
Karnataka reiardiDI provjdina lO8fts to sOsne 
cooperative. spioning mins of Karnataka. TIle 
matter was taken up with IDBI. IDBI have 
repol'ted that in view of larse capacity already 
created in textile spiDD in, industry and also 
considering the fact tbat a number of 8ucb 
units IilSsisted by the iJ'stitUtiODS have Dot 
been performing well due to prolOllled 
demand recession, the institutions have 
decided not to take up any new IrOs$ root 
spinning projects for processing, for the time 
beina. 

Boostlna export of project aDd 
consultancy services ' 

3415. SHRI SRIBALLAV PANIGRAHI: 
Will the Minister of COMMERCE be pJeased 
to state: 

(a) whether Government have recently 
announced measures to boost the export of 
projects and consultancy services; and 

(b) jf so, tbe details in this reaard 1 

THE MlNISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI 
BRAHMA DUTn : (a) and (b). With a 
view to providing support to project exports 
and consulta'ncy services, it has been decided 
to 

(i) grant project assistance to the tune 
of tOper cent of the net foreign 
excbange earnings from the service 
portion of the contracts jn respect 
of industrial turnkey and civil 
construction projects as wel1 as for 
export of consultancy services; 

(ii) grant" Market Developtpent Assis-
tance for reimbursement of cost of 
bids for turnkey /constructioD 
projects and consultancy services on 
a grad uated scale for overseas 
markets; and 

(iii) arant enhanced rates of assistance 
on a graduated scale to consultancy 
organisations on the approvod 
recurring expenditure incurred for 
opening and operatiDI overseas 
offices. ." . 




